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the economic and other development. 
1., India. Such a coverage as is done 
through such supplemento is not pOlsi-
ble through Government agencies. 

GUt riven to a M08qDe III CaIro 

1259. Shrl V. M. Trivedi: Will the 
Minister of FIDance ·be pleased to 
.tate: 

(a) the circumstances which led 
Government to allow a gift ot Ro. 
2Q lakhs worth to be given to a mOl· 
que in Cairo by the Head Priest of 
Dawoodi Bohras; 

(b) the quantity of gold involved 
In this gift; and 

(e) the amount of gitt-tax recover-
ed in tlUa behalf? 

The MIDIIoter ot Btate III the MIJI». 
trr of FlDaDce (81111 B. R. Bbapt): (a, 
The Government has not allowed mak-
ing of any such gift. 

(b) and (e). Do not arise. 

Old Are PmIIIioD Scm-

"1260. Sbrl D.C. Shanaa: 
81111 TallIbldas Jadhav: 
Shrl_tI Savitrl Ntpm: 
Shrl D. S. PattI: 

Will the Minister of PIaDDlnI' and 
Social Weltare he pleased to state: 

(a) the progress made in the flnali-
sation of the Old Age Pension Scheme; 
and • 

(b) the stage at which the matter 
stands at present? 

The Depllty MInister ill \he D_rt-
meat II! Soclat WeUare (8brimatI 
CbaDdrasekhar): (a) and (b). Tbe 
Soheme is still under consideration. 

ArraugeJDellt for Sllpply of Llteratllre 
_PtaIUI 

"1a11. 8hrI B. BanIa: Wlll the Min-
ister of PlaJuIiIIr .... 80clal WeJtare 
be pleased to state: 

(a) whether there is any arrange-
ment for adequate and prampt sup-
ply of suitable literature on the Plans 
to the Planning Forums of Colleges 
and Universities; and 

(b) if so, its details? 

The Depllty MlnIlIter In the MiDl!-
try of FlDaDce (Shrl L. N. Mlshra): 
(a) The Planning Forums are being 
supplied free of charge with Plan pub-
lication. and Journals issued on behalf 
of the Planning Commission. The 
Commis810n have also reque.ted aU 
the Central Ministries to send their 
Plan publications to the variou. Col-
leges and Univer.itie. where Planning 
Forums are functioning. 

(·b) A list of the Plan Publication 
and Journal. supplied to Forums by 
the Com'mission is laid on the Table of 
the House. [Placed in Librarll. See 
No. LT-61l6/661. 

Ralsluc 01' a-a.- by s..... 
"1211. 81111 Ftradla: Will the I4Inis-

ter of F~ be pleased to state: 

(a) Whether it is a fact that State 
Governments have failed to raise their 
share of additional resource. needed 
for development plans in the current 
year; and 

(b) the reaction of Govermnent 
thereto? 

The MltUster of State iD the MiDIs-
try of II'buuIce (8Iu1 B .•. BiIapl): 
(a) and (b). It i. true that measures 
for raising resources announCed .0 far 
by State Governments falls .hert of 
the expectations of the current year. 
But as the year has just commenced 
it is difficult to say ut this .tl\lle whe: 
ther the State Governmens have fail-
ed or succeeded in raising their share 
of additional resource. needed for 
development plans in the current year. 

Calcutta National Bank 

"IW. Shrl Bari Vlshnn Ram_til: 
Will tbe Minister of Finance be pleased 
to state: 

(a) whether the Calcutta National 
Bank which went into liquidation in 
1951 or tnereabout has fully paId up 
all its creditors and depositors; 

(b) if not, the detail. of payment 
up-to-date; and 

(c) the re&SOns for the delay? 




